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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

4

.ﬁ.A. ND. 1152/910 Dt.Uf’ DBCiSiOI‘l M 26-8-940

B. RaghausRao «e Applicant.

\Us

1. The Union of India rep. by
the Secretary to Government,
Department of Posts,

New Delhio

2., The Chisf Postmaster General,
Hyderab ad.

d. The Post Master General,
Vi jayawada. ++ Respondents.

Counsel for ths Applicant : Mr. K.S.R.Anjaneyulu’

Counsel for the Respondents: Mr. N.R.Devaraj,Sr.CGSC.

CORAM:
THE HON'BLE SHRI JUSTICE VY.NEELADRI RAD : VICE CHAIRMAN

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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OA.1152/91

Judgement

( As per Hon, Mr, Justice V. Neeladri Rao, Yice Chairman )

Heard Sri K.S; R. Anjansyulu, learnsd counsel for
the applicant and Sri N,R., Devaraj, learned counsel for
the respondents,

2, This DA uaé filed for declaration that the order

of Chief Postmaster General lettsr No.ST/1/21-4/HSG-T GL
dated 27=11-91 in not promoting tha applicant on
seniority-c@m-fitness basis to the grade of HSGC I Post-
master‘gngrhitrary?and fur-cénsequentiﬁl direction to
R-2 and R=-3 to promoté&the applicant to the post of

HSG I on the basis of seniority-cum-fitness from the
date his junior was promoted with all consequential
banefitsﬁﬁlThus, the only pﬁint for consideration is as

to whather the promotion from the poest of HSG Grade II

to HSG Grade I is by selaction or by non-selection,

. Schedule attached to letter No.6/26/73-5PB,11 from the

Miniatry of Communication, dt. 2%-1Q~76, is Avenue Chart
vhich discloses that the prémotion to HSG Grade I from
HSG Grade 1I is by way of sslection for General line
official/and not by way of non-selsction,

3. Tﬁa respondents proceeded wi th regard to promotion
to HSG Grade I on the basis of seleétion.ﬁs it is a cass
of promotion on the basis of selection, the claim of the

applicant that he should have been promoted as HSG Gr.I
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on the basis of seniority-cum-suitab@fity is not

tenable,

4, As such this OA does not senstder meritlfnd

accordingly it is dismissed. No casts./
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{R. fangara jan) (v. Neeladri Rao)
Member (Admn) Vice Chairman
, ;
Dated : August-26; 94 ?éhqﬂ%g

ictated i : AT
Dictated in Open Court Deputy Reqistratis e
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1. The Secretary to Gove rnment,
- Dept.of Posts, Union of India, New Delhi.

2. The Chief Fostmaster General, Hyderabad

3, The Postmaster General,
Vijayawada.

4, Opne copy to Mr,K.S.R.An janeyulu, Advocate, CAT.Hyd.
5. One copy to Mr, N.R.Devraj, Sr .CGSC. CAT.Hyd.

6. One copy to Library, CAT.Hyd.

7. One spare CoOpYy.
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